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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINC )’A—lr_—bﬁ

BENCH, NEW DELHI // S\ NEA a7 ( 'v\
Original Application No. 577 of 2025 / e |- Lot \..1-3',
In A 2 j b
\NOTARIA]. r;tmgg =)
Jeevan Singh : ‘__3?{;
Apgg@;g/
Vs.
State of Uttarakhand & Ors.
Respondent(s)

ADDITIONAL RESPONSE AFFIDAVIT ON BEHALF OF
UTTARAKHAND POLLUTION CONTROL BOARD

(RESPONDENT NO.4)

AFFIDAVIT of Dr. Parag Madhukar
Dhakate, aged about 52 years S/o Shri
M.B Dhakate Presently posted as Member
Secretary, Uttarakhand Pollution Control
Board, Uttarakhand.

Deponent
I, the above-named deponent does hereby solemnly affirm and state on oath as

under: -

1. That the deponent is presently posted as the Member Secretary,
Uttarakhand Pollution Control Board and as such is fully conversant with

the facts of the case and is competent to sign and swear the instant

Q’O r afﬁdawt
4 ,«{;
/ " That the above-mentioned matter was listed for hearing on 30.03.2026

/CO . Usovn] o Wherem the Hon’ble National Green Tribunal was pleased to issue the

followmg directions: -

fra ¢ 02 /S ’}'j
\ -:/:.\.:‘“// V
! 4
—.




2. Additional responses may be filed by the respondents no.4 and 5 at

least one day before the next date of hearing.

.....

. It is respectfully submitted that the Member Secretary, Uttarakhand

Pollution Control Board vide letter dated 04.02.2026 issued a Show
Cause Notice to the Executive Officer, Nagar Panchayat, Banbasa, as to
why action should not be initiated against the concerned
officers/agencies, including taking cognizance of the offence under
Section 49(a) of the Water Act, and file complaint case before the
Hon’ble designated court, and imposition of environmental
compensation. In this connection a copy of the Show Cause Notice dated

04.02.2026 is hereby being filed as Annexure no.l1 to this affidavit.

. That consequently, the Executive Officer, Nagar Panchayat, Banbasa,

vide reply dated 09.03.2026 submitted his response to the Member
Secretary, Uttarakhand Pollution Control Board addressing the
observations and recommendations/remedial made by the Joint
Committee constituted in compliance of the order of the Hon’ble NGT. In
this connection a copy of the reply dated 09.03.2026 is hereby being filed
as Annexure no.2 to this affidavit.

That the Chief Environment Officer, Uttarakhand Pollution Control
Board, Dehradun, vide letter dated 28.03.2026, directed the Regional
Officer, Uttarakhand Pollution Control Board, Haldwani to conduct an
inspection of the site, assess the current compliance status and submit a

detailed inspection report. In this connection, a copy of the letter dated

~28.03.2026 hereby being marked and filed as Annexure no.3 to this

X N affidavit.

W
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6. That the Regional Officer, Uttarakhand Pollution Control Board,

Haldwani, vide letter dated 28.03.2026, informed the Member Secretary,
Uttarakhand Pollution Control Board that the body is not complying with
the Solid Waste Management Rules, 2016 and the directions imposed in
the Show Cause Notice issued by the Board. In this connection, a copy of
the letter dated 28.03.2026 along with the report is collectively being

filed and marked as Annexure no.4 to this affidavit.

. That the Uttarakhand Pollution Control Board is currently scrutinizing the

report received from the Regional Officer, Haldwani and necessary action

shall be taken in accordance with law.

. That the deponent is a responsible Government servant having the highest

regard for the Hon’ble Tribunal and orders passed by them. The deponent
has always made his sincerest efforts to carry out the orders passed by

this Hon’ble Tribunal in its letter and spirit and shall continue to do so in

the future.
M

Deponent

Verification: -

Verified at Dehradun on the ']é day of April 2026, that the contents of the
response affidavit are true and correct to the best of my knowledge and belief

based on the official record and nothing is false, and no material has been

concealed therein.
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p— HEAD OFFICE Annexure- 387

UTTARAKHANG \‘ ' Uttarakhand Pollution Control Board
m / l_l FE “Gaura Devi Paryavaran Bhawan”
46B, IT Park, Sahastradhara Road, Dehra Dun
L Y Jd Lifestyle PO E-mail : msukpcb@yahoo.com, Phone No-0135-2607092

UKPCB/HO/MSW- 8?,15\ Date:@ﬂféﬁ.
Speed Pos od <6

pe t

To,
Executive Officer,
Nagar Panchyat, Banbasa
Distt- Champawat.

Directions under Section -5 of Environment (Protection) Act — 1986

WHEREAS, Ministry of Environment, Forests and Climate Change, Government
of India has promulgated Solid Waste Management Rules, 2016 under Environment
(Protection) Act, 1986; and

WHEREAS, as per Rule — 20 of the Solid Waste Rules, 2016, the Urban local bodies
located in hilly areas shall implement extra measures in addition to duties and
responsibilities assigned under Rule-15; and

WHEREAS, the Hon’ble NGT has passed an order dated 24.11.2025 in the matter of
OA No. 577/2025, Jeevan Singh vs. State of Uttarakhand & Ors., wherein it has been
observed that there is regular and illegal dumping of solid waste at Banbasa,
Champawat, in violation of the provisions of the Solid Waste Management Rules,
2016, as amended from time to time; and

WHEREAS, in compliance with the aforesaid order of the Hon’ble NGT dated
24.11.2025, a inspection of the site was carried out by the Joint Committee constituted
by this Board vide Office Order No. UKPCB/HO/GEN-183-953/2025/1466 dated
14.12.2025; and

WHEREAS, in respect of the said complaint, the joint inspection of the site was
conducted on 24.12.2025, and the Joint Committee made the following observations:-

a) Population of Nagar Panchayat Banbasa area, as per census 2011 is 6023 & area
of Municipal Council is 88.42 Hact.

b) The site mentioned in the petition is of Nagar Panchayat Banbasa MSW
dumping site Banbasa Canal forest. The google map of the site and photographs
taken during the inspection. The geographical coordinates of dumpsite sharda
canal forest are Lat. 28.990941°, Long. 80.078713° and marked on google map.

¢) Said site is located approximatly 300 Meters away from the office of Nagar
Panchayat Banbasa. The Executive Officer Nagar Panchayat Banbasa informed
that, the Municipal Committee since the formation, municipal waste disposal
within the Municipal Committee has been taking place on land owned by the

Uttar Pradesh Irrigation Deptt.
..cont..page-2
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d)

g

h)

)

k)

D

B

As informed by the Executive Officer Nagar Panchayat Banbasa that total
generation of Municipal Solid Waste from 07 wards is about 2.1 MT/Day. Nagar
Panchayat Banbasa has adopted door to door collection mechanism. whole
quantity is being dumped at the exisiting dumped site with about 60%
segregation at source and about 100kg/day plastic & other waste is being
segregated at the site.

At the time of inspection Municipal Solid Waste was found to be dumped in un-
scientific manner without any fencing/ boundary wall, storm water drain,
leachate collection system, approach road to reach the end point, fire safety
system and security arrangment at sharda canal forest. The google map showing
the illegal MSW dumped site is enclosed.

The deposited waste also not covered or compacted and most cases in these open
dump site waste remains susceptible to open burning.

The existing dump site may pose significant health hazards both to the general
public living in the neighbourhood and nearby school children, as there was no
arrangement to the control odour nuisance and pest infection in disputed site.
The Nagar Panchayat Banbasa has stopped the dumping/disposing/storing of
Municipal Solid Waste at disputed land from 24.12.2025, as informed by Nagar
Panchayat representative.

During inspection, it was also observed that to meetout with the requirement of
per day waste generation, the Nagar Panchayat Banbasa started dumping the
waste in illegaly different site near by the office. Office of the Jiledaar, First
Subdivision, Banbasa Head Works, Sharda Canal Bareilly has also given notice
for Illegal dump of MSW time to time.

At the time of inspection burning of solid waste was not observed at the site by
the committee members. Executive Officer Nagar Panchayat Banbasa has
informed that during the summer season some instances of fire were reported.
Nagar Panchayat Banbasa has provided material recovery facility and compost
pits at the near office site, but not found in operational during visit. The compost
pits were observed without any waste. At present, there is no storm water and
leachate was found accumulated at the site.

There is no mechanism of fire safety arrangement at the MSW site, but Nagar
Panchayat Banbasa informed that fire fighting vehicles were used at the time of
fire in dump site.

The site is affected by foul odour and several animals and pets were observed in
the around which can further act as vectors to the surrounding people.

m) Morever, as per EC Meeting held on 21st May 2025 under the Chairmanship of

Chief Secretary & Subsequent review meeting held with the District Magistrate
of Champawat on 27th July 2025, an integrated solid waste management plan
has been proposed to be undertaken as part of the master planning framework

and this cluster model will cater the solid waste management of Khatima,
Banbasa & Tanakpur also.

..cont..page-3
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p)

q)

R

As per Nagar Panchayat Banbasa new site has been also identified at Chandfarm
Road, Chuna Bhatta. P.O-Chandani, Banbasa, District-Champawat.Site is about
5.0Km away from the international boundary of Nepal. The total plot area is
8,000sq m the sanitary landfill area is 2,260 sq m 0.80 hact. Land transfer
process is currently under process. After the land is transferred to the Nagar
Panchyat Banbasa, the Banbasa Municipal Committee will dispose of the
municipal waste at the site.

As per DPR, the waste spread area to be reclaimed is land of First Subdivision,
Banbasa Head Works, Sharda Canal Bareilly and total quantity of waste is about
4037.13 MT.

Executive Officer Nagar Panchayat Banbasa also informed that the DPR for
processing and disposal of legacy waste has already prepared and tendering
process has been completed and awarded the work to M/s Ayushi Hygiene &
Care Pvt Ltd, C-93 Mahaveer Vihar, Sector-1 Dwarka, New Delhi. As per the
MOU, the agency has to dispose all the legacy waste by 6 (six) Months from the
appointed date.

As per Solid Waste Management-2016, authorization is not required for a waste
processing facility that handels less than 5.0 MT of waste per day. More
specifically rule-15 (y) of the SWM Rule-2016 stipulates that local authorities or
operators need to obtain authorization from the State Pollution Control Board
(SPCB) only for facilities exceeding installed capacity of 5.0 TPD. Facilities
processing less then this amount do not required this specific authorization
though all facilities must still comply with general SWM Rules regarding
segregation, storage & disposal.

WHEREAS, As per observation of Joint Committee, it seems that the municipal
corporation is not comply the provision under the SWM Rule 2016 as amended; and

NOW THEREFORE, in view of the above observations and in exercise of the power
conferred under Section 5 of Environment (Protection) Act-1986 as amended with
approval of the competent authority of the Board, You are hereby directed to show
cause within 30 days from the issue of this direction as to why following action against
concerning officer/agencies shall not be initiated: -

X

2.

Cognizance of offence under Section 49(a) of the Water Act shall not be
taken & file compliant case before the Hon’ble designated court.
Environment compensation shall not be imposed.

This issues with the approval of competent authority of this Board.

(Dr. Parag Madhukar Dhakate)
Member Secretary

..cont..page-4
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390 -4-
Letter No.:UKPCB/HO/MSW- Dated: as above
Copy to:
1. Chairman, Uttarakhand Pollution Control Board for kind information please.
2. Secretary, Urban Development Department, Dehradun for kind information.
3. Director, Urban Development Directorate, Dehradun for kind information and
necessary action.
4. District Magistrate, Almora for kind information and necessary action.
5. Regional Officer, Uttarakhand Pollution Control Board, Haldwani, Distt.
Nainital for information and necessary compliance.
6. Group Incharge (Kumaon Region), UKPCB, Head Office, Dehradun for
information and compliance.
7. Guard File.

Member Secretary

TQ—
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V'\‘Eﬁﬁ CEEES ] 444l
| lpTaierd TR Yagd 99997 (Fwmad)! !
(Faeear & Ha)
Email- eo.nagarpanchayatbanbasa@gmail.com
—9419/SufaEl /2025—26 feqie— 9 } a J 200¢

ar ﬁ' Utiarahand Pollution Corttrol Board
GESUEIECEH Diary N ?.‘.ﬁr.....l_ ....... s
IERIGUS GGuY blel dls, 06 |4].26
GENIG |

fawa:— JENGUS USHY] Held dle @ UF 9l UKPCB/HO/MSW-82/251
f&91i® 04.02.2026 & T H |

H8IgY,

W Said site is located approximatly 300 Meters away from the

V/l;< ©) Nagar Panchayat Banbasa informed that, the Municipal
7 A"

fvge e sl & U3 &1 UKPCB/HO/MSW-82/251
e 04.02.2026 S & 30 Frafcry & fR7id 19 A 2026 T U<l ;AT 2, &I
e UEUT B BT HE BN [TEPD gRT SWM rule 2016 as amended P UTGEIH BT
Ul T8 R B BRY 9 9H @ ke A W € Se @ P A "R
TAMLE & AR Ted wgaa Afd & wrelly e fHie 24 fewar 2025
& aRE BT T observation in Recommendations/Remedial Actions & 9faswy
f=1aa g—

Observation during site visit by committee

hi
— _ﬁg Observation Answer
(@) Population of Nagar Panchayat Banbasa area, as per census Yes
2011 is 6023 & area of Municipal Council is 88.42 Hact.

The site mentioned in the pitition is of Nagar Panchayat
Banbasa MSW dumping site Banbasa Canal forest. The google
(b) map of the site and photographs taken during the inspection are

enlosed as Annexure-03 The geographical coordinates of
dumpsite Banbasa canal forest are Lat. 28.990941°, Long.
80.078713° and marked on google map.

Yes

office of Nagar Panchayat Banbasa. The Executive Officer
Committee since the formation, municipal waste disposal within wen
the Municipal Committee has been taking place on land owned
by the Uttar Pradesh Irrigation Deptt.

As informed by the Excutive Officer Nagar Panchayat Banbasa
that total generation of Municipal Solid Waste from 07 wards is
about 2.1 MT/Day. Nagar Panchayat Banbasa has adopted
(d) | door to door collection mechanism. whole quantity is being Yes
dumpted at the exisiting dumped site with about 40%
segregatlon at sodfce and about 33% plastic & other waste is
ga@o:t the site. Annexure.04
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0
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Observation

(e)

At the time of inspection Municipal Solid
Waste was found to be dumped in un-
scientific manner without any fencing/
boundary wall, storm water drain, leachate
collection system, approach road to reach
the end point, fire safety system and
security arrangment at Banbasa canal
forest. The google map showing the illegal
MSW dumped site is enclosed at
Annexure.05

IR A9 s 9 TBREEN B TS
A | Ffh gaa= H Iqd WA W TS
P FreaRer &1 el sfsaw avor #
ofl, 9 BRY YEREIR g1 & T
| IR YId §999T g§RT Iad
WA R @IS 8] Rl AT o |
Sgel QAR & Ugad G d S99
fpam ST o, 39 PR =T gawel
T8 @t 7E off | (gd H R ™ A=

¥E B BICHTE Hord &)

The de::;t)o:iteddwaste: also n_ot tc,f]oven'-_\d or | gegay  IfdHaH 32\% @7 T

compacted and most cases in these open B a9y
® dumz site waste remains suscaptiblep to i aﬂg” o %ﬁa?? ®

open burning. | HE”E.U SERINIREIS |

The existing dump site may pose significant R N ® w& N b

health hazards both to the general public ToTRd ’iﬁ
@) living in the neighbourhood and nearby |SUTT® 7 & § Jad W W qsl
97| school children, as there was no arragment | Upfaa fbar &1 8T o7 ar—i‘qm H

to the control odour nuisance and pest|gag werer o ﬂﬂigﬂf He BT FAmoT

infection in disputed site. N .

faT ST gaT 2 | (BT Hel' s 8)

The ';lagr?r Panchayat Bant;asa han TR Ygad 999497 §IRT faid 24.12

stopped the dumping/disposing/storing o J SH @S HeT B
(h) | Municipal Solid Waste at disputed land £ &R q?% (TFlTUT =

from 24.12.2025, as informed by Nagar Eli_z LI

Panchayat representative. Annexure.06. Hel A 8)

During inspection, it was also observed that

to meetout with the requirement of per day

waste generation, the Nagar Panchayat

Banbasa started dumping the waste in

illegaly different site near by the Nagar |R@E faHFT gR1 Saa wrat 4 aer
(i) | Panchayat office & Banbasa canal forest. | eI W %@ T PR BT Afed

Office of the Jiledaar, First Sub-division, | 231 73} o |

Banbasa Head Works, Sharda Canal

Bareilly has also given notice for illegal

dump of MSW time to time. Copy of notice

enclosed as Annexure.07

At the time of inspection burning of solid

waste was not observed at the site by the
GQ) committee members. Excutive Officer

Nagar Panchayat Banbasa has informed
that during the summer season some
instances of fire were reported.

10
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Observation

Answer

(k)

Nagar Panchayat Banbasa has provided
material recovery facility and compost pits at
the near office site, but not found in
operational during visit. The compost pits
were observed without any waste. At
present, there is no strom water and
leachate was found accumulted at the site.
Annexure.08.

TR YA 99991 )T 01 <9 9fa
f&3 &1 Material Recovery Facelity
(MRF) ¥eX TR UgId §999
PO ® T AT g forH
gfafes qEar o 1 AT—3relTT W=l
# @ O B TAT U WReD
FTRIGY U9 TP Hedl AT e
T B AT 06 HHRE fie 991”1 T
2| wiRecd ddR A ifed @l
Hi0ge fHar ST 8 dAl Bedl
79 9 wiRed A% fHar war 2
Td el gl fas & Mdem aren
Gel dAT TWRE AN—Heoll, Bl
safe @ foel § <@ wEr 2
(BIERTS Her ™ §) |

V)

There is no mechanism of fire safety
arrangement at the MSW site, but Nagar
Panchayat Banbasa informed that fire
fighting vechicles were used at the time of
fire in dump site.

Fire safety arengements @&l <RI
T § TR U 99991 §NT &3
T BRR e & Agg | o
qHIT g1 & I B |

(m)

The site is affected by foul odour and
several animals and pets were observed in
the around which can futher act as vectors
to the surrounding people.

gd H F s W H{I bR fHar
T AT, GOAE H GHIT Bied B
B T 9 @& &R 24 IS
gl fear mar o)

(n)

Morever, as per EC Meeting held on 21st
May 2025 under the Chairmanship of Chief
Secretary & Subsequent review meeting
held with the District Magistrate of
Champawat on 27th July 2025, an
integrated solid waste management plan
has been proposed to be undertaken as part
of the master planing framework and this
cluster model will cater the solid waste
management of Khatima, Banbasa &
Tanakpur also. (Annexure-09)

IeET &85 A feax 4R R
frmT SR UeY @ Wi, 99 Ud
I T 3 B9 9 Telver Atsd |
9], STHYR 9 WS B WA
H Sgad wd & fRuiRer @1 afesar
AHE B WY B SEERETR
yeEd gRT vENl faera foMm,
SINIEUS B 4y riafed ¢ €
ra® uftrar wfom= 21 (@3 Ga =
8)
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0
0

Observation

Answer

(0)

As per Nagar Panchayat Banbasa new site
has been also identified at Chandfarm
Road, Chuna Bhatta. P.O-Chandani,
Banbasa, District-Champawat. Site is about
5.0Km away from the international boundary
of Nepal. The total plot area is 8,000sq m
the sanitary landfill area is 2,260 sq m 0.80
hact. Land transfer process is currently
under process. After the land is transfered
to the Nagar Panchyat Banbasa, the
Banbasa Municipla Committee will dispose
of the municipal waste at the site. Copy of
letter enclosed as Annexure. 10.

TR giferdT gRee eTdYR Td TR
TR g9 B G D 9 oq
AT Acel e H A 080 BO T
faamT &Y 4 &1 Tm= fear T #)
R gwamarer @1 gfshar Tfows
g, I99F ¥ FWRRY B UK
{1 FP / UK /Others /33662/2018
Forest Clearance %@ Secretary
General @ U HIRIdTS! %T;T RIREIC]
T (Current Status HoTi= ?)

(p)

As per DPR, the waste spread area to be
reclaimed is land of First Subdivision,
Banbasa Head Works, Sharda Canal
Bareilly and total quantity of waste is about
4037.13 MT. Copy of DPR collected from
the Nagar Panchayat Banbasa is enclosed
as Annexure.11

TR UgRd 999 B U
IYI03MR0 7Ted & IHT 4037.13
MT <RI v Suae o, or<ar
goaE ¥ denfhe Ay ¥ fARaror
fdar < ga&r 2

Excutive Officer Nagar Panchayat Banbasa
also informed that the DPR for processing
and disposal of legacy waste has already
prepared and tendering process has been
completed and awarded the work to M/s
Ayushi Hygine & Care Pvt Ltd, C-93
Mahaveer Vihar, Sector-1 Dwarka, New
Delhi. As per the MoU, the agency has to
dispose all the legacy waste by 6 (six)
Months from the appointed date. 22 June
2025 Copy of the MoU & work order issued
by the Nagar Panchayat Banbasa is
enclosed as Annexure. 12

g § el g @1 eratd
BH M/s Ayushi Hygine & Care Pvt
Ltd, C-93 Mahaveer Vihar, Sector-1
Dwarka, New Delhi §RT dst=a fafer
¥ R o s oger R
(wfad w4 grr oof Bt f M

BT AR AT UF el B)

(r)

As per Solid Waste Management-2016,
authorization is not required for a waste
processing facility that handels less than 5.0
MT of waste per day. More specifically rule-
15 (y) of the SWM Rule-2016 stipulats that
local authorities or operaters need to obtain
authorization from the State Pollution
Control Board (SPCB) only for facilities
exceeding installed capacity of 5.0 TPD.
Facilities processing less then this amount
do not required this specific authorization
though all facilities must still comply with
general SWM Rules regarding segregation,
storage & disposal. Annexure.13.

AT weer e # R 99 fvmr &
0.80 20 A AT Folvex B wU H
G A A SUee B 9 W
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Recommendations/Remedial Actions by committee

0
0

Recommendations/Remedial Actions

Compliance Report

According to the Solid Waste
Management-2016, the responsibility of
collection, segregation, storage,
transportation, treatment and disposal of
municipal solid waste lies with the local
body hence municipal committee
Banbasa should comply with the Solid
Waste Management-2016.

3 Iufe yegH—2016 & G
|l &1 9=e g TR
UIId 99991 Bicdg 8, Ud A
WR G TROT R SHGT [T SIETR:

P B fFRAR 9IS fdu ST v 2|

District Administration should instruct to
Irragation  Deptt. First  Subdivision,
Banbasa Head Works, Sharda Canal
Bareilly U.P. to permit the Nagar
Panchayat Banbasa regarding
immediately fencing of the presence site
to restrict the moment of animals at the
dumping site & the developed necessary
arrangment of MSW site as per Solid
Waste Management Rule-2016 il
allotment and development of new land.

Rrefder) A-8igy wvuTad gRT 3refetor
I, B TR WUS, RSl e
Well, IR U D PG IF
[T 1564 / XXII—zermoff0ws10 / 2026
Qi 05 TRl 2026 ERT IFUTAA
3] 19 9N A o1 ger ® (@
Herd 2) |

Nagar Panchayat Banbasa, should take
immediate initiation with district
administration for the allotment of the new
landfill site and shall comply with the all
provisions of Solid Waste Management
Rule-2016 as amended for the disposal of
minucipal solid waste

e &aF " ey REE
fmT SR 9o & W@ g 99 ud
qIIaRYT fQUmT g A< ATl @ 9HY
B B PNU FolkeX HAfsel § g994T,
TIHYR d W v WA H Sugdd
Wl @ fRuiRer @ ufhar wfemE 2
g & TEERIETR wemed gRT e
ferg  fouyrr, SREvs @
anafed ﬁ?ﬁ%‘ﬁmﬁmw
21 g SWad W

Wﬁmaﬁw@%’w(ﬁa
e B) |

The material recovered form the bio-
mining process i.e RDF, C&D waste,
inert material, bio- compost and other
recyclable material should be disposed
off as per CPCB guidelines.

TR Y9¥d §999] gRT gad = | 10

13
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-6-
0 =
— Recommendations/Remedial Actions Compliance Report
Nagar Panchayat Banbasa take | "R UgRId gRI Sigl U9¥ ddA™E H
immediate  action to prevent any|ger JUEUT g YEEHIOT fhaAT T RET

unregulated burning of dump waste at

2, g8 WX AN P! "Rl P AHAH

5. | any point of time. %_g Sodododlo A A
o o & 2 (@oWoedlodlo wIchE
Her [ 2) |
Nagar Panchayat Banbasa shall do|3URIxh &5 & THUTH U & HETH
g. | dense plantation all around the dumping | & /9 &9 T T é@ CARCIRE

site to prevent the odour nuisance.

TE B

FUAT I WHR B F FE B |
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Appendix
(Please refer to Para (g) of “Observation
during site visit by committee”™)

g OPS Map Camera

Banbasa, Uttarakhand, YRd ==

Banbasa, Chauki Kanal Range, Near Ban Vibag, Banbasa, Uttarakhand
262310, ¥Rd

Lat 28.991052° Long 80.078674°

T%aR, 08/01/2026 03:02 PM GMT +05:30
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Appendix
(Please refer to Para (g) of “Observ3i9|9
during site yisi iftee’

-
e > » : : -
: O «,R‘ i g OPS Map Camera

« Banbasa, Uttarakhand, YIRd ==

Banbasa, Chauki Kanal Range, Near Ban Vibag, Banbasa, Uttarakhand
262310, ¥R

Lat 28.991073° Long 80.078674°

AR, 08/01/2026 03:02 PM GMT +05:30

o
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(Please refer to Para (h) of “Observation

during site visit by committee”)

AT TR gdrdd 944l

YJHTOT A

gaierg fepar oier & fF TR dErd aqear g1 feATe
25 fogrR 2025 ¥ TR Uurad eRied @ wEe R f@aar
IR yeu @ A W IRens ST SiH # R(EST Siel a7 B
fegr Tar 2|
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A

Banbasa, Uttarakhand, India L B y Banbasa, Uttarakhand, India
X3rg+prg, Banbasa, Uttarakhand 262310, India Ny X3rg+prg, Banbasa, Uttarakhand 262310, India

Lat 28.991852° Long 80.076852° 'h X = Lat 28.991938° Long 80.076907°

@ >oouies: 13/05/25 12:00 PM GMT +05:30 Googles [ 22/05/25 11:39 AM GMT +05:30
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K] 6Ps Map camera

1

p.w.b Banbasa, Uttarakhand, India

X3rg+prg, Banbasa, Uttarakhand 262310, India
Lat 28.991949° Long 80.077405°
07/05/25 11:45 AM GMT +05:30
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(Please refer to Para (n) of “0bserv403
during site visit by committee”)

P
Letter I'\t’().sl /M9MLP.S.C/UITIDB/2024-25

Dehradun, Date: [ 8 July, 2025

From,
R. Meenakshi Sundaram,
Managing Director,
UIIDB, Uttarakhand.

To,

The District Magistrate,
Udham Singh Nagar,
Uttarakhand.

Sub: Request for Allotment of Land in Khatima for Development of Integrated Solid Waste
Management Plan.

Dear Sir,

The Unarakhand Infrastructure and Investment Development Board (UTIDB) has initiated the
project for Preparation of “Vision, detailed design, integrated infrastructure development plan, and
implementation strategy; and to provide construction management support for development of Sharda
Riverfront and adjoining areas in Tanakpur, Distt Champawat, Uttarakhand”.

For this pumpose, M/s Egis India Consulting Engineers Pvt. Ltd. (EGIS) in joint venture with
Acsthetic Designs LLP have been engaged for consultancy assistance to UIIDB for preparation of the
master plan of the above mentioned corridor,

As per the EC meeting held on 215 May 2025 under the Chairmanship of Chief Secretary &
subseyuent review mecting held with the District Magistrate of Champawat on 27th July 2025, an
Imegrated Solid Waste Management Plan has been proposed to be undertaken as part of the above
mentoned master planning framework. And this Cluster model will cater the Solid Waste Management
of Khatima, Banbasa and Tanakpur,

In this regard, your office may kindly undertake the process for identification and allotment of
Suitable land in Khatima for setting up this Integrated Waste Management Plant. The identificd parcel
should wdeaily meet the technical and envirenmental criteria for waste processing and be accessible 1o
all three towns, y

We request your support and cooperation in enabling this intiatuve, which holds sigmfican
value for improving urban sanitation, environmental quality, and energy generation in the region,

Singercly,

(R. ;\-tecnn»@ndaram)

Managing Director.
{ UPY Lo
LY Dastiet Magostrate, Clinnpawat, for Informeution,
23 SDM Tunakpur, for Information,
3) Nodal Otficer, UIIDB
4) Shri. Rajeev R, Singh, SI'OC- Sharda Corridor project.
5) Team Leader, Sharda Corridor Project for Information.

ol

(R Meenakshi Sundareamn) /
Managing Divector.

e ey
TN garad

gt CRCSINCIRIERY
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(Please refer to Para (o) of “Observation
during site visit by committee”)

W PARIVESH ' ; iy ot et i e
. Goverrrment of india

M My ASSOURT + My PrIPSEol EAVEIRment Cleoroncs - Only CHI CHOTORoS + My PICPOSONE 10Me1 Clearonce - My Popasok Wikilio Claronce - felp - 40245 =W

View Report of Submitted Proposals.

Intee vahar for Srarch

Sho SW Propoval No. Proposal . Propoval Neme Categery  User Agoncy Name Applied (ha ) Properal Status. View Report an Alloc st of Fresh forest land(Form A)
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Appendix "ObservAtQ 5

(Please refer to Para (q) _of )
during site visit by committee”)

Aayushi Hygiene And Care Pyt k.

C-93, Mahavir Vihar, Sector-1 Dwarka, New Deiti-110045

. Mob. | 7982602342 E-mall - aayushihygienecamZOT7Ej}gmarl.com
\ MSME No. DL10D0003047, 1SO No. 8001:2015
. -
AHY/255/25-26 Date 27-12-2025
To,

The Executive Officer
Nagar Parishad, Banbasa
Banbasa, Uttarakhand

. MAREIRE ST I (ITRIES)
BOQ QTY-4037 mt

IF—"“ __ Processing at site Qty -4518 Mt

Material f Processing Qty. Percentage %
[ ﬁb?%_“\_ 271..5__“_-_&_ —; 6

Soil | 29367 65 o

s MEEE L BRRESE T e
& | sa216 A
!_ Other | . 135.54 3
| Tol | 451806 | mog0

Total processed quantity: 4518.00 metric tons (100%)

gad

23 g=gar (7 )



4 0 6 Appendix
(Please refer to Para 2 of
“Recommendations/ Remedial Actions

by committee”) R—
ol7€¥ >4 1= 3

prafers Rrenfem, awrgq |

—}S&4 /XX fwer /202 i 0.8 Greadl, 2026

arefleror sy,
S a9 Wvs, WRET TeY el (Sowo) |

v 0 gAosflolo # M Ter smdest w577 /2025 A Wit g a1
SRV T UF 3= & uifa arder fasie—24.11.2025 @& @ ¥ |

; Sugdan fwga w0 wHoshodlo # afsra Hel AAeA G577 /2025 A

e Rie @] STrave 1oy vd s 3 miRe andyr faeis—24.11.2025 @1 W TE

o PX| Mo VosNodo § MR Wt amdew wwen-s577 /2025 # Reti—24.112025

g R P 9§ T WY @ wawdl grr wwne oo @1 P fRie—2412

2025 @ fbar A B | feq WY @ wewdi g wyaw e e @ fasg ww@-s
@ wae—2 W e s @ o 2

District Administration should instruct to Irragation Deptt. First Subdivision, Banbasa

Head Works, Sharda Canal Bareilly U.P. to permit the Nagar Panchayat Banbasa

~ regarding immediately fencing of the presence site to restrict the moment of animals at

- the dumping site & the developed necessary arrangment of MSW site as per Solid Waste
~ Management Rule-2016 till allotment and development of new land. :

S 3 W gy R b afiera TR quna awewn & oM ST Wi
wa W I 3 &F @1 RAftaq arR ag/0Re wN, afe G@er TR @6/

. PRI e /IR W U9 o el R 6 o yeR @ ug) a1 marerél 7 €l

. SR

1. W WP, STRETS dee e a, e |

aaaT (THaTad)
24 gag4dT (
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“Recommendations/ Remedial Actions

by committee”)

gl

5
Letter No.”  /19/M.P.S.C/UIIDB/2024-25
Dehradun, Date: | 8 July, 2025

From,
R. Meenakshi Sundaram,
Managing Director,
UIIDB, Uttarakhand

To,

The District Magistrate,
Udham Singh Nagar,
Uttarakhand.

Sub: Request for Allotment of Land in Khatima for Development of Integrated Solid Waste
Management Plan.

Dear Sir,

The Unarakhand Infrastructure and Investment Development Board (UIIDB) has initiated the
project for Preparation of “Vision, detailed design, integrated infirastructure development plan, and
implementation strategy; and to provide construction management support for development of Sharda
Riverfront and adjoining areas in Tanakpur, Distt Champawat, Uttarakhand™.

For this pumpose, M/s Fgis India Consulting Engineers Pvt. Ltd. (EGIS) in joint venture with
Acsthetic Designs LLP have been engaged for consultancy assistance to UHDB for preparation of the
master plan of the above mentioned corridor.

As per the EC mecung held on 215t May 2025 under the Chairmanship of Chief Secretary &
subsequent revicw meeting held with the District Magistrate of Champawat on 27th July 2025, an
Imegrated Solid Waste Management Pian has been proposed to be undertaken as part of the above
mentoned master planning framework. And this Cluster model will cater the Solid Waste Management
of Khatima, Banbasa and Tanakpur,

In this regard, your otfice may kindly undertake the process for dentification and allotment of
Suitable land in Khatima for setting up this Integrated Waste Management Plant. The identificd parcel
should tdeally meet the technical and environmental criteria for waste processing and be accessible to
all three towns,

We request your support and cooperation i enabling this initiauve, which holds sigmifican
value for improving urban sanitation, environmental quality, and energy generation in the region.

Singercly,

(R. Meenak i Sundaram)
Managing Director.
L P o
' Dastnet Magestrate, Clinnpawat, for Information,
21 3DM Tanakpur, for Information.
3) Nodal Otficer, UIIDB
4) Shri. Rajeev R, Singh, SPPOC- Sharda Corridor project,
5) Team Leader, Sharda Corridor Project for Information,

b

(R Meenakshi Sundaram)
Managing Divector.

5

(
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¢
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Annexure-3
41 2 HEAD OFFICE

or—— Uttarakhand Pollution Control Board
TN TN I_ FE “Gaura Devi Paryavaran Bhawan”
‘&’,. \ Li I o 46B, IT Park, Sahastradhara Road, Dehra Dun
UKPCB E'nsfrtgn?n ggt E-mail : msukpcb@yahoo.com, Phone No.-013ﬁ‘5-2(‘507092
UKPCB/HO/€&MA-2607/2026/ \ 34~ Date: 23 [3 <6
T MSW = ¥
0,

Regional Officer,
Haldwani,
Uttarakhand Pollution Control Board.

Sub: Regarding show cause notice issued to Executive Officer, Nagar
Panchayat, Banbasa, Champawat.

Sir,

Regarding the above subject, please refer to this office letter No.
UKPCB/HO/MSW-82/251, dated 04.02.2026, wherein a show cause notice was
issued to Executive Officer, Nagar Panchayat, Banbasa, Champawa. In this
connection, a representation has been received from the nagar panchayat dated
11.03.2026 regarding compliance. A copy of the said representation is enclosed
for reference.

Therefore, the regional office is directed to conduct an inspection of the site,
assess the current compliance status, and submit a detailed inspection report to
the Head Office at the earliest.

Encl.- As above.

Yours Faithfully

m.g

(P.K. Jaghi)

Chief Environment Officer
i‘)
C

30
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Annexure-4
” - ‘ &N Hrafed
= SNETS HyT i a
xz AT RS FIA, Segrt (AHare)
‘ Ph No- 05946-225618, 221532Web site-www.ueppcb.uk.gov.in
T /ot /] o— 1799 [26) SY3Y— €50 Rie-20652¢
¥ §,
e gfue eIy,
SRS YU R AT,
L |

fd¥9— Direction under Section-5 of Environmental (Protection) Act-1986 P e H

TR,

mmﬁmeﬁég@mzhmaﬁmﬁ/@osﬁo/wwosqo—ez/zm feie
04.02.2026a%agwqﬁmfaﬂmwdﬂmﬁmﬂr%mmemﬁﬁm
ﬁ‘«ﬁmz&o&zozeaﬁﬁmw%‘lwﬁiﬁmmmmmwm—mmw
aﬁ@‘g@mmﬁhmwﬁﬂﬁﬂmmaﬁmww%lmﬁmwﬁwc
ﬁu‘lﬁﬁqﬁmﬁﬂﬂjmﬂm—me/zmaa?mﬁﬁzﬁm%mmh@ﬂﬂﬂfﬂqﬁmm

mmvﬁﬂmﬁm%’l
m:mammwmﬁ%gwﬁﬁﬁél

e | | aﬂw
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1. TR GaRd aed § o 07 a1 &, e gt o 6023 (@8-2011 P TR &
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g E-mail/Speed Post/by Hand
e ey aa R AT
llprafea TR y=™d s+s4r (F#mEa)!!
(ereear & )
Email- eo.nagarpanchayatbanbasa@gmail.com

@id —2\ Y/ SARLEY. /202526 feia— 9|4 ) 2024
Jar ¥,

e iy,

IRRIGUS WGy Hslel ars,

BRI |
fwa— IEREVE YU HEid a8 @ UH W&l UKPCB/HO/MSW-82/251

fR<7i® 04.02.2026 D = H |

ABIY,

Ryas e iy @ 93 G&T UKPCB/HO/MSW-82/251
feTics 04.02.2026 ST fb 39 Hrferg @ fRAE 19 HRAA 2026 B W<l gAT &, P
T TR B BT PE P oD ERT SWM rule 2016 as amended & YTGET I
qrer 8 F g BRU gal WM @ ey RA W 8| SW & BH H AT
ENA B ARAEER T3 GgT wffa & wreli Flewr fRFie 24 fwwr 2025
3 @RM f5) T observation Td Recommendations/Remedial Actions & Wfec}

fr=aa &—
thervation during site visit by committee
:;g Observation Answer
(@) Population of Nagar Panchayat Banbasa area, as per census Yes
2011 is 6023 & area of Municipal Council is 88.42 Hact.

The site mentioned in the pitition is of Nagar Panchayat
Banbasa M§W dumping site Banbasa Canal forest. The google
®) map of the site and photographs taken during the inspection are
enlosed as Annexure-03 The geographical coordinates of s
dumpsite Banbasa canal forest are Lat. 28.990941°, Long.
80.078713° and marked on google map. '
Said site is located approximatly 300 Meters away from the
office of Nagar Panchayat Banbasa. The Executive Officer
© Nagar Panc:.hayat Banbas_.a informed that, the Municipal
Committee since the formation, municipal waste disposal within Yes
the Municipal Committee has been taking place on land owned /

by the Uttar Pradesh Irrigation Deptt.

As informed by the Excutive Officer Nagar Pancha

that total generation of Municipal Solid g\'aste fromyg‘tl ?vaar:g:s;:

about 2.1 MT/Day. Nagar Panchayat Banbasa has adopted

(d) | door to door collection mechanism. whole quantity is being Yes
dumpted at the exisiting dumped site with about 40%

segregation at source and about 33% plastic & other waste is

wgmgleg_rggated at the site. Annexure.04

e
33 PN aferamr

BRIEAR 2B
FHGHT (e1vraer) O/é:

e




Observation

Answer

At the time of inspection Municipal Solid
Waste was found to be dumped in un-
scientific manner without any fencing/
boundary wall, storm water drain, leachate
collection system, approach road to reach
the end point, fire safety system and
security arrangment at Banbasa canal
forest. The google map showing the illegal
MSW dumped site is enclosed at
Annexure.05

l
TR JAId 997991 §RT B3 & 3,
IR 9 IS A amé’rznﬁa‘ﬁng
off | gfh aiaH 4 ST WA W wm
1 FRARYT &1 R A TR
ofl, 9 BRY IBRGIGN! Tl & TS
ff| F'R YgId I99T §RT Sad
R WR W A8l ol AT o7 |
Pdel AN & ULAd G Dl S
far SITaT 91, 39 BRI I AT
Ter & 73 N (I H T ™ A
AS B BICHTS Hel' A 8)

()

The deposited waste also not covered or
compacted and most cases in these open
dump site waste remains susceptible to
open burning.

TogHd Jf¥epdH & &1 AaRor
fPar <1 g&r oM WY Hsf B
ﬁwwraﬂmvﬁwﬂeﬁl

(9)

The existing dump site may pose significant
health hazards both to the general public
living in the neighbourhood and nearby
school children, as there was no arragment
to the control odour nuisance and pest
infection in disputed site.

The Nagar Panchayat Banbasa has
stopped the dumping/disposing/storing of

(h) | Municipal Solid Waste at disputed land

from 24.12.2025, as informed by Nagar
Panchayat representative. Annexure.06.

During inspection, it was also observed that
to meetout with the requirement of per day
waste generation, the Nagar Panchayat
Banbasa started dumping the waste in
illegaly different site near by the Nagar
Panchayat office & Banbasa canal forest.
Office of the Jiledaar, First Sub-division,
Banbasa Head Works, Sharda Canal
Bareilly has also given notice for illegal
dump of MSW time to time. Copy of notice
enclosed as Annexure.07

L

At the time of inspection burning of solid
waste was not observed at the site by the
committee members. Excutive Officer
Nagar Panchayat Banbasa has informed

that during the summer season some
instances of fire were reported.

34
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Observation

—

Answer

Nagar Panchayat Banbasa has provided
material recovery facility and compost pits at
the near office site, but not found in
operational during visit. The compost pits
were observed without any waste. At
present, there is no strom water and
leachate was found accumulted at the site.
Annexure.08.

TR UG 9999 gRT1 01 e Ui
f&9 @I Material Recovery Facelity
(MRF) d==X R Uggd d=&«r
e ® gAmEr Tar & fRorad
gfafes @1 w1 SAT—3TerT WAl
¥ Y@ T B 9T U WIRed
PHHIFER Td b Hedpl JIH S
T 9U7 06 HERE fUe 9 T
2| wiRes dder ¥ wfked @l
Fdge fhar ST 8 9 Bedl
79 § wifRce 9% fhar 9 8
v e gl fham ¥ Meas arer
el dAT WRIE  ART—Heall, Hel
gaafle & el & w@r wmar 2
(PIE® Hel | ) |

There is no mechanism of fire safety
arrangement at the MSW site, but Nagar
Panchayat Banbasa informed that fire
fighting vechicles were used at the time of
fire in dump site.

Fire safety arengements W&l <7

The site is affected by foul odour and
several animals and pets were observed in
the around which can futher act as vectors
to the surrounding people.

Morever, as per EC Meeting held on 21st
May 2025 under the Chairmanship of Chief
Secretary & Subsequent review meeting
held with the District Magistrate of
Champawat on 27th July 2025, an
integrated solid waste management plan
has been proposed to be undertaken as part
of the master planing framework and this
cluster model will cater the solid waste
management of Khatima, Banbasa &
Tanakpur also. (Annexure-09)
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(0)

Egﬁgésa, District-Champawat. Site is aEOUt
5.0Km away from the internathnal boun ag
of Nepal. The total plot area is 8,00053 a0
the sanitary landfill area is 2,260 sq m 0. :

hact. Land transfer process is currently

Chuna Bhatta. P.O-Chandani,

under process. After the land is transferﬁd
to the Nagar Panchyat Banl:'aasa_. the
Banbasa Municipla Committee _wul dispose
of the municipal waste at the site. Copy of
letter enclosed as Annexure. 10.

TN &y
Answer N
Observation *\
As per Nagar Panchayat Banbasa netgfs:t; T uifereT aRug T
has been also identified at Chandia

TEd I D Be B YEEE wg
qqrqqaﬂsﬁﬂﬂo.ao%oaﬁ\
fopmT @ A &1 T fhar T 2
Rraa) BRe B fshar TfoAE
2 e d SWNRY BT UK
=T FP / UK /Others /33662/2018

Forest Clearance %g Secretary

General @ 9T HRIATE B¢ oA
2 | (Current Status G+ ?)

As per DPR, the waste spread area !o_ be
reclaimed is land of First Subdivision,
Banbasa Head Works, Sharda Canal

(p) | Bareilly and total quantity of waste is about

4037.13 MT. Copy of DPR collected from

the Nagar Panchayat Banbasa is enclosed
as Annexure.11

TR UdG 99T & U
SIOMI0MR0 e & |HT 403713
MT < ove SUaeT o, RaT
T # e AN ¥ PR
far s ger 2

(q)

Excutive Officer Nagar Panchayat Banbasa
also informed that the DPR for processing

and disposal of legacy waste has already

prepared and tendering process has been
completed and awarded the work to M/s
Ayushi Hygine &

Care Pwt Ltd, C-93
Maha_weer Vihar, Sector-

€ legacy waste by 6 (six)
the appoin

ted date, 22 June
the MoU & work order issued
Nagar Pang

Months from
2025 Copy of
by the

()

hayat Banbasa js

T A gl B @ e
B Mis Ayushi Hygine & Care Pwvt
Ltd, C-93 Mahaveer Vihar, Sector-1

Dwarka, New Delhi gRT d=f3e fafey
¥ R fear oo & B
(T v grr oof vrf 52 W
DTSR yHT 9 e )

g dels less than 5.0
. VI0re specifica]| 5
15 (y) of the SW Rute i SPECfically rule
local authorite ot Rule-201g estlgulats that
authorization  frop, €d to obtain

Control Boarg (SPCB) onsltate o
exceeding installed ca by ]
Facilities processi

do not required
though all facilities m
general SWM Ruyle

storage & disposal.

u

s -
Annexure 15 €gregation,

T ¥ger e F Rera o= fAwmr &
0.80 B0
TEHT | _
| &1 freamor § swm T @ gof
Tl fopar SR |

A e TR & w9 A
4 Sueer 8 WM W

|
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Recommendations/Remedial Actions by committee
ES
<o Recommendations/Remedial Actions
According to the Solid Waste _
Management-2016, the responsibility of | 3/ euf¥re wder—2016 o g
collection, segregation, storage, | faypai F TAF I TR
1 transportation, treatment and disposal of SRR e m 3 ;@m
" | municipal solid waste lies with the local :

body hence municipal committee | WX ¥ TROT W THHT IJFUTe &R
Banbasa should comply with the Solid

P B PR v e o @ §
Waste Management-2016.
District Administration should instruct to
Iragation Deptt. First Subdivision, R 7Rley Ty
Banbasa Head Works, Sharda Canal AT Ye T BT ST
Bareilly UP. to permit the Nagar ‘ qvs, RS TR

Compliance Report

Panchayat Banbasa regarding E!’x’?»ﬁ SR WU P FEem g
2. | immediately fencing of the presence site | G 1564 / XXIII—‘MTOﬁOﬂ'&’TO/ 2026
to restrict the moment of animals at the | o= 05 WG 2026 BRI AT
dumping site & the developed necessary
arrangment of MSW site as per Solid %ﬂ ‘F’% ST far S ™ 8 (=
Waste Management Rule-2016 till | B¢ )1
allotment and development of new land.
Nagar Panchayat Banbasa, should take | s9evaT &5 § aiooaR qm R
immediate ifnitig:ion" with r:iistric:t fomT o Ry @ @i g 99 Td
administration for the allotment of the new qataRer T :
landfill site and shall comply with the all 9 T jﬂ?ﬁ Ef? Rkl
provisions of Solid Waste Management |81 ® ®RY Jovey Atsd ‘Ef ERCE1H
Rule-2016 as amended for the disposal of | TTHIR T WM v @SMT
] minucipal solid waste

W & FuRer @ ufrar ofme 2
Mo & SEARETR Jeme gRT IEd
o fomn, swe =@ 3f
JFafea aF B, Rraah wftvar wimme
2] T SR W

The material recovered form the bio-
mining process i.e RDF, C&D waste,
inert material, bio- compost and other
recyclable material should be disposed
4 off as per CPCB guidelines.

AR NRINK
¥ (e
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Recommandatlommamsdlal Actions

B
Compliance Report ¥

Nagar  Panchayal Banbasa take
immediate action to prevent any
unregulated burning of dump waste at
any point of time.

o &N WiEl UR a9\
HUEY g WEwpRY fHar S W
wmaﬁﬂﬁmﬁﬁm\
ofodcdlo W FER AFICRT

@ 2 (foehododlo BrETTE

8,3t ¥,
ﬂ&iga

Nagar Panchayat Banbasa shall do
dense plantation all around the dumping

site to prevent the odour nuisance.

i
2

:
3
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